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INDIAN RAILW AYS (AMENDMENT) 
BILL*

THE MINISTER OF RAILW AYS 
(SHRI T  A PAD I beg to move for 
leave to introduce a Bill further to 
amend the Indian Railways Act, 1890

MR SPEAKER The question is

That leave be granted to introduce a 
Bill further to amend the Indian 
Railway Act 1890 ”

The motion was adopted.

SHRI T  A  PA l I introduce the Bill

L x a m in a t io n  o r  Ba l y o w s h w a r  by  
C u s t o m s  A u t h o r it ie s

MR SPEAKER Shri Jyotirmoy Bo«u

SHRI JYOTIRM OY BOSU (Diamond 
Harbour) This Balyogeshwar issue al 
though I have raised it at least three times 
before this House and many members- 
have expressed anxiety on this issue

MR SPEAKER He is making a state
ment

SHRI JYOTIRMOY BOSU The most 
astonishing statement is that one Customs 
Officer has demanded a lakh of rupees 
from him as bribe Even a Congress 
Member Shri Shambu Nath Misra is de 
lending his case as a lawyer If he has 
done so m his wisdom, it is upto him It 
is very clear, Sir that we want a clear and 
categorical statement about this on the 
floor of the House

MR SPEAKER When is the Minister 
going to make the statement1*

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K  R 
GANESH) Now itself

MR SPEAKER Yes

SHRI A T A L  BIHART VAJPAYEE 
(Gwalior) Then will you allow clarifi
cation?

i m n r i i f f r r a  HOT

t f o  m  w  *wt, w t

*rro T t ^  & *w w r t

MR SPEAKER You can ask for » 
Debate but no clarification Don't break 
the rule every day
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